
 

 

 

 

 

 

 

 

 

The Tripura Scheduled Castes and Scheduled 

Tribes Reservation Act, 1991. 
As Amended upto 4th Amendment dt. 02.11.2020. 
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PART--III--  Acts of Tripura Legislature.

GOVERNMENT OF TRIPURA

LAW DEPARTMENT

SECRETARIAT : AGARTALA

No.F.8(24)Law/Leg-I/2020  Dated, Agartala, the 27th October, 2020.

NOTIFICATION

The following Act of the Tripura Legislative Assembly received the assent of the

Governor of Tripura on the 22nd of October, 2020 and is hereby published for General

information.
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